
CORAM Presenti

NAME OF THE PARTIES Anchor Leasing Pvt. Ltd

Shravan Developers Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 20 16

S. No NAM

C.P No. 1a97l(MAH)i 2017

SHRI M.K, SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY t^AW TRIBUNAL ON 28.1l.2O l7

DESIGNATION SIGNATURE
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K. Shrawat
ber (Judicial)

COMMON ORDER

C.p. No. 149G/I&BC/ CLT/MB/UAH/2OU
C.p, No. 1497lI&BC/NCLT/nlB/trtAH/2017

1. The Learned Representatives of both the sides are oresent.
2. They state that the Setflement ,, 

'n 
,rorr".iffi be arrived at an early

date therefore seeking date. Adjourned to Ot.!2.2OLl
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